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Title: The Minister of Parliamentary Affairs made a statement regarding Government Business for the remaining part of the
10th Session of 15t Lok Sabha and submission made by Member.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):
With your permission, Sir, I rise to announce that Government Business for the remaining part of the current session will
consist of:-
1. Consideration of any item of Government Business carried over from today's Order paper.
2. Consideration and passing of the following Bills, as passed by Rajya Sabha:-
(a) The Chemical Weapons Convention (Amendment) Bill, 2012;
(b) The Administrator's General (Amendment) Bill, 2012;
(c) The Motor Vehicles (Amendment) Bill, 2012; and
(d) The Protection of Children from Sexual Offences Bill, 2012.
3. Consideration and passing of the following Bills: -
(a) The Constitution (Scheduled Tribes) Order (Second Amendment) Bill, 2011;and
(b) The National Housing Banks (Amendment) Bill, 2012.
4. Further Consideration and passing of the Constitution (One Hundred and Fourteenth Amendment) Bill, 2011.
5. Consideration and passing of the Marriage Laws (Amendment) Bill, 2010, after it is passed by Rajya Sabha.

...(Interruptions)

MR. CHAIRMAN: Submissions by the hon. Members, which have been admitted, will be laid on the Table of the House.

*SHRI PULIN BIHARI BASKE (JHARGRAM): I propose the following submissions to be included as the matters for
discussion in the august House in next week agenda.

1. Todiscuss the issue SC & ST Prevention of Atrocities Act, 1989.

2.  To discuss the displacement tribal from their own land and forest land without providing any rehabilitation or
compensation to them.
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*SHRI ADHIR CHOWDHURY (BAHARAMPUR): The following matters be included in the next week's List of Business:-

1.  Inorder to provide incentive to the poor farmers minimum support price of paddy, wheat and other farm
produces need to be increased.

2.  Branding of all food items necessary as indulgent food habits are causing deleterious effect on health.
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...(Interruptions)
MR. CHAIRMAN: Please take your seats.

...(Interruptions)
MR. CHAIRMAN: The Leader of the House has already mentioned it.

...(Interruptions)
MR. CHAIRMAN: The House stands adjourned to meet again at 2 p.m.
12.06 hrs.

The Lok Sabha then adjourned till Fourteen of the Clock.

14.00 hrs

The Lok Sabha re-assembled at Fourteen of the Clock

(Shri Satpal Maharaj in the Chair)



